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O R D E R 

 
20.08.2019   -  Mr. Navin Kumar, Advocate appearing on behalf of appellant 

submits that the arguing counsel, Mr. Amol Sinha is indisposed.  In view of the 

same the appeal is adjourned for hearing.  However, it is made clear that no 

adjournment on whatsoever ground will be allowed and the matter will be heard 

on the next date of hearing.  Post the appeal for hearing on 11th September, 

2019. 

 

 

 

(Justice Bansi Lal Bhat) 
Member (Judicial) 

 

 
 

 
 

(Mr. Balvinder Singh) 

Member (Technical) 
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